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Part II - Section 3 

 

केन्द्र-िाधसत प्रदेि लद्दाख प्रिासन 
ADMINISTRATION OF UNION TERRITORY OF LADAKH 

 
 

संघ राज्य प्रशासन, लद्दाख 

सामान्य प्रशासन विभाग 
   

  

F.No. A-12/22/2023-GAD SEC 

ई-मेल/email: gad.utladakh@ladakh.gov.in              
 

 यूटी सवििालय, लेह / 
      विनांक: 06.10.2023. 

का .आ. 81 – अनुसूची के भाग-III, क्रम संख्या 4, प्रविवि सखं्या III के साथ पठित कें द्रीय धसविल सेिा (िगीकरण 
धनयंत्रण और अपील) धनयम, 1965 के धनयम 9 (2), (सीसीए सीसीएस धनयम) के अंतगगत, संघ राज्य लद्दाख के 
(प्रिासक) उपराज्यपाल संघ राज्य लद्दाख के प्रिासन के तहत िगग "सी" पदों के संबंध में संबंधधत विभाग के 
प्रिासधनक सधचि को धनयुवि प्राधधकारी के रूप में धनर्दगि करते हैं। 

 
(यधतन्द्र एम.मरालकर), आईएएस 

प्रिासधनक सधचि 
सामान्द्य प्रिासन विभाग। 

 लद्दाख, 10 अक्टूबर, 2023  

 LADAKH, TUESDAY, OCTOBER, 10, 2023  

भारत सरकार 
GOVERNMENT OF INDIA 
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GENERAL ADMINISTRATION DEPARTMENT 

   

  

F.No. A-12/22/2023-GAD SEC 

email: gad.utladakh@ladakh.gov.in              

 

 UT Secretariat 

Dated: 06.10.2023. 

 

S.O. 81 - In pursuance to Rule 9 (2) of Central Civil Services (Classification Control and Appeal) Rules, 1965, 

(CCA CCS Rules), read with Part-III of the Schedule, S. No. 4, Entry No.III, the Lieutenant Governor 

(Administrator) Union Territory of Ladakh hereby specifies the Administrative Secretary of the concerned 

Department as the Appointing Authority in respect of Group “C” posts under the Administration of Union Territory 

of Ladakh 

 

 

 

(Yetindra M. Maralkar IAS) Administrative Secretary, 

General Administration Department.  
 

“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The 

Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal 

consequences and also for any other misrepresentation etc.” 
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